SCHEDULE
FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptey Board of India
(Voluntary Liquidation Process) Requlations, 2017)

FOR THE ATTENTION OF THE STAKE HOLDERS OF JANTA MEALS PRIVATE LIMITED
. | NAME OF CORPORATEPERYDN - JANTAMEALS PRIVATE LIMITED

.|| DATE OF WGORP CRATION CF CORPORATE PERSON | 1308/2013

.| AUTHORITY UNDER WHICH CORPORATE * | ROC, Dethi

PERSON IS INCORPORATED/ REGISTERED

. | CORPORATE IDENTITY NUMBER / LIMITED LIABLITY
IDENTITY NUMBER OF CORPORATE PERSON

. | ADDRESS OF THE REGISTERED OFF ICE AND
PRINCIPAL OF FICE (IF ANY) CF CORPORATE
PERSON

. | LCUDATION COMMERCENENT CATE OF CORPORATE PERSIN
. | NAME, ADDRESS, EMAL ADDRESS, TELEPHONE
NUMBER AND THE REGISTRATION NUMBER OF -
THE LIGUIDATOR

US5200HR2013PTCOS0384

Schna Read, Islampur Gurgaon Gurgaon HR 122001

2" SEPTENBER 122

Mr Pawan Kumar Agawd

REGISTERED ADDRESS and CORRESPONDING ;
ADDRESS WITH IBBI: Ground Floor L-2/37A, Exta Square
DDA, Kakaji South Dethi New Deh,

Nafonal Capital Terdtory of Dethi- 110019,

E-mai irp@ppglegal com, Ph; +919871761073
Membesship No: IP-PO0852

Reg No: IBBIPA-D01P-POCE522017-2018/11435
Comespondance Address: 4055, First Floor,
Chittaranjan Park, New Delhi - 110019

8. | LAST DATE FOR SUBMSSION OF CLAIMS | 29" Oclober 2022

Notice is hereby given that the M's Janta Meals Private Limited (the Company) has commenced
voluntary liguidation on 29™ September 2022. The stakeholders of the Company are hereby
called uponto submita proof of their claims, on or before 29"October 2022, to the liquidator at the
address mentioned against item7 above.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by postorbyelectronic means.
Submission of false or misleading proafs of claim;hall aﬁzci peglties.

Date: 30.00.2022 - ‘s 0077
Place:Delhi

ISR Pa
MR. Pawan Kumar Agrawal
Insolvency Professional

sg No: IBBI/IPA-001/IP-P00852/2017-2018/11435
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